. GOVERMNMENT O ANDHREA PRADESH
Consumer Allairs, Food & Civil Supplics Department,
A7 Becretartat, Velagapudn, Amaravali :
Date: 22-03-2021
NOTIFICATION

Roc Noa/DC-M/Seelt/CS- T Depl /20271 dated:  22-03-2021
|

| suly Consunmer Alfars = Consomer Protection Act, 20059 Toviting

| apphications to Bl vaeant posts of Members of District
Commissions in the State ol Andhea Pradesh - Reg.

BFel- 1 Consumer Protection Act, 2019, (No, 35 of 2019},
20 The Cazetle ol India (BExtraordinary) Part 1l - k_icc:lii:-n I
Ministre ol Consuimer Affairs, Food and Public Distribution
(Drepartiment of Consumer Affairs, New Delhn) Notilication
(LS. No. 152 (B} L. 15,7,2020: '
GO Me No.o 17 Consumer Affairs, Food & Civil Supplics
(Co-1) Departiment, Gove of Al Do 19010,2020. ¢
4. Resolutions ol the Selection Commiltee constituted under Rule
Gl of Consumer Prolection [Qualilicaton..) Rules, 2020,
Dated 15.03.2021. ;

et

*'J!'k. 3
Applications in o duplicate are invited from ‘the qualilied and eligible
applicants to {1l up the following vacant posts of Members of District
Commissions in the State of Andhra Pradesh - under sections 28 to 30 of
Consumer Protection Act, 20105,
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The applicant shall apply only for one post and for one district only,




E-d

The applicants age should be above 35 years and below 65 years and
should POSSCSS A Bachelors Degree [rom o recognized university and he
persons o ability, integrity and standing and has special knowledge  and
professional experience of not less than fifteen years i (;r.m:aumn:rme.a:i'l‘uir:a
law, public aflairs, administration, economics, c:umm{n_'ntu, mdustry, ﬁnsmccl,
management, enginecring, technology, public health or medicine.

i} Special knowledge wowld mean academic degrees issued by
the recognized universities i the above mentioned areas. The
applicant who|possess Post Graduation or Higher Academic
achievenients in such areas would be given preference.

ii) Professional experience 1would mear that the applicants should
.E..:'-L'? employed _ﬁ:ur. a I.Jgﬁrt'n:rrl not less than 15 years either o any
Covernment or Semi-Govenumental Organizations S Private
Organization operating in the afuoresaicd arcas, Such applicants
L1 1 HE. I . ' " : J
should be directly involved in the afvrescid e of activiiy.
The applicants with  more  experience would  be  given
preference

iti) 1If the applicant s self-employed inany of the af presald wark
areas entioned above hus/her net crr.nﬂ‘crg;e_*- professionial
neome shouwld be at least Rs.2 lakhs per annum for the last
five years.

iv} The applicant should  have kenowledae in “Telugu™ which
means the candidates should have “Telugu” as one of the
subjects in 10" standard (SSC) or certificate in “Telugu™ fram
any recognized university.

Term of Office:

Every Member of the District Commission shall hold olfice for a term
of four years or up to the age of sixty five years, whichever is =ariier and
shall be eligible [or reappointment for another term of four years subject 10
the age limil of sixty live ycars, and such reappoiniment  is made on the
basis of the recommendation of the Selection Commitice,

Pay & Allownnces: C.1* (Balary, allowances ) Model Rules, 2020:

A Member of the District Commissinn  shaoll receive a poy equiviilenl
to the pay al the minimum of the seale of pay of 0 Deputy Secretary of the
Qiate Government and other allowances as are admissible to such officer.
The pay of a Member, who is in receipt of any pension shall be reduced by
e gross amount ol pension drawn by hint.,  There  shall be an annual
upward revision of the pay of the Member at the rate of 3%, very District
Commission Member shall be entitled to House Rent Allowance, Transport
Allowanece, Leave, Leave Travel Concession, Medical Treatment and Hospital
[heilities as per the provisions applicable 1o Group ‘A’ Governmenl
Qervants in the State Government.
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The appheants [or the above posts are requested Lo submit the
applications  in__duplicate in _prescribed Forinat only along with the
capics ol all testimonials attested by a Gazetied Officer and send them o the
Fv-Officio Secretary to Government, Consumer Affairs, Food and Civd Supples
!'.‘.'5_1u-."r.'__.'_r;_c;_a 1, 50 block, [+ Iloor, AP Secretariat, Velagoapudt, Amaravati, . The
!'.'.n'J_,'}.l'.f'{"_{'r_fn"i_l:'__l}: shonld_reach_this_Department on_or before 12--04-2021 by

5,00 PAM Incomplete or delective applications - nol accotnpanicd  with
attested copies of all testimonials and  the applications received after Lhe
due date will net be eonsidered on any ground including postal delay.,

Ivocedure for selection of applicants _to the post of Members:

After serutiny of the applications received, short listed applicants will
be called Tor interview. : '

Call letters will be sent to the short listed candidates for the interview
and verue in advance at the appropriate-time. No Travelling Allowance or
any other expenses will be paid to the appheanls The Crovernment rescrves
the richt either o postpone or cancel this notilication at any point of time
without assigning any reason. '

The Selection Committee shall, on the basis.ol 1hé assessment made
by it in the interview - and aller satisfying the eligibility criteria and aflter

tnking into account the suitability, record of past performance, integrity and
adjudicatory experience, will recommend a panel ol names ol & pplicants for
appointment as Members [rom amongst the applicants in the order of merit
for approval to the Staie Government and: for issuance ol appointment
orders 1o the selected applicants,

The applications will be summarily rejected without intimation, if the
applicant [ails to comply with any of the above in structions,  For format of
application ol other details, visil our wel site

bittys/ Swww apoivibsupaies gov.an.

A

EXN.OFFICIO SECRETARY TO GOVERNMENT
T EeeOilicie Senestary 10 Levsrpaent
1. The Jxlr;?,ir;u ar General Hivh Court of AP IE'_'.L-|:|5I|!I'!".T Affairs, Foad & ’ Luppties Lapt.,
2. The Zx-Ollicio Becretary o Government, f_:crﬁi{:::'{’1'1lll'("?!_ﬁ'.'lef;.l‘i.'l'i.ii':l-lT:':' Bradesh ;
Food & Civil Supplics Department, AP, E—]d‘?{ﬂ‘@[‘ﬂi"i‘i‘ﬁiﬁLa’:‘.fhlr"gf;ﬁlﬂ{ffl:ifll'“iaral';aml'
A, The Sccrctary, Low Department, AP Seeretariat, Velagapudi
4, Website of Fhehr Court of Andhra Pradesh, + i
5, Al the District collectors in the State ol AP,
0. The: Registrar, AR, Slale Commission, Vijayawada,
oA Lhe District Courts e the State ol AP,
S, AN the District Comnussions in the Stale ol AP,

. The Registrar, AP, Lokayvuktha,

i*] With a request to. display  the . notification 1n their respective  Notice
Honrds/ Welbsites, ' '




FORMAT -

FORMAT OFF APPLICATION REQUIRED TO BE FURNISHED ©
(IN DUPLICATE] BY THE CANDIDATES :

Application for the post of Member,
Dist, Conunission, |

Roc.No, 4/DC-M /Scctt fCSA1/2021 di.22-03-2021

(it} Meumne o hall _
(" BLOCK LISTTIERS) Dlehsehin
_ _ " S your recent -
B N e Rl 1 Mk B e B : Phﬂl.ﬂglﬂph
: ' attested: by-a
Gazetted Officer

(b} Father/Husband's name:_

f.F

(c] SBex o Male / Fomale/Transgender

] Date ol birth & ago:

{Attested copy of Date of birth certificate to be enclosed)

o] Address _ R LR i

with 1elephone/ mobile nmunber,
c-mail, i any,

e

(0 Permanent Address
(Proof to be cuclosed)

() Application for the post of Member, - Dist, Conunission, __
(h} Educational & professional qualification (graduation onwards):
[Prools to be enclosed) kT i
SN, Academic Specialization University Year ol
nchievemnents | passing -
(Deglee ' i
onwards). |




(i} Experience at-least during_the last 15 years it comaumer ailairs, Tonw,
public allairs, administration, economics, commerce, industry, linance,
management, engineering, technology, public health or medicine.,
(Pronfs to be enclosed)

Position el

S1 _’\Jfa! Name & nddress of
organization/
sell-cmploved

! ool

(from-ta] handled

i} If the applicant is self-employed proof ol income 1o be enclosed,

l) Status af Health: (Medical certificate not below the rank of
Asst, Civil Surgeon to be enclosed]

1) Any other aceomplishments/information, the applicants may like
to furnish . (Proof to be enclosed)

Place:
Date: Sionature

(Marme)

Note: Incomplete or defective applications  and applications not
accompanied with attested copies of all testimonials attested by =«
Gazetted Officer and the applications received after the due date will
not be considered on any ground including postal delay and will be

summarily rejected.

Nature of worls |




